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ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF PRINCIPAL BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 12.07.2016

NAME OF THE COMPANY:  Sh. Mukesh Arneja
vst
M/s. Mohindra Stainless Ltd. & Ors

SECTION OF THE COMPANIES ACT: 196 of the Companies Act 2013,
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Order

Ld. Counsel for the parties have made a joint statement that talks for
compromise have failed.

2. Accordingly, list the matter for arguments on 08.08.2016 at 2 p.m. as

the pleadings are complete.
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